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(b) if so, the name of the said Min-
ister and his association, if any, with
lawn tennis;

(c¢) whether Government are also
aware that the Sports Congress held
in 1984 and inaugurated by the then
Education Minister had laid down
that Ministers should not All such
offices, and

{d) the steps Government propose
to take regarding the anomaly?

The Minister of State in the Minis-
try ot Education (Shri Bhagwai Jha
Azad). (a) Yes, Sir

(b) Shri Fakhruddin AlL Ahmed,
who has been elected as the Pres:-
dent of the All Indian Lawn Tenning
Assoclation has played tenmis rnd 1s
interested 1n the game

{c) The 1962 Session of the Sports
Congress advised as a general rule not
to ask Ministers ‘o become Premdents
of their orgamsations

{d) The All-India Lawn Tenms
Assoniation are aware of the advice of
the Sports Congress and in view of
theiwr autonomy are [ree to select thewr
President

Miso Attack on Aljal Town
*352, Bhri Kameshwar Bingh:
Shri Prakzsh Vir Shastri:
Shrk Raghuvir Singh Shastri:
Shri Atam Das;
Shri Shiv Ewmar Shastri:
Shrl Y. 8. Knshwah:
Shri D. C. Sharma:
Shri Ramy Aviar Sharma:
Sl Hwkam Ohand Koechwal:
Shri Ran Gepal Shalwale:
Shri Arjen Siagh Rhadoria:
et J. Senfar Lal:
et Bamji Ram: .
Wt the Miniser of Heme Afalrs

be pleased o stade:
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{a) whether it 1s a fact that Armed
Mizo rebels killed and kidnapped
many officials from different areas mn
Ajjal town mn the Mizo Hulls on the
18th June, 1£87,

(b) if so, the reaction of the Gov-
ernment thereto,

(c) whether Government are consi~
dering the withdrawal of the Cease-
Are agreement in view of the inereas-
g activities of Mizos and Nage
rebels,

(d) if not, the reasons therefor, and

(e) the steps taken to recover the
kidnapped officials?

The Mimster of Siate in the Minis-
try of Home Affairs (Shri Vidya
Charan Bhuokla): (a), (b) and (e) 12
persons were lkidnapped by Mizo
wstiles 1n different batches from some
areas of Aual on the mght of 1Ath
June Details of the incident had been
furmished in the Home Minster's.
statement made in the Lok Sabha on
20th June, 1967, in response to a calling
attention notice  Since the state-
ment was made six more kidnapped
persons have been recovered or re-
leased, leaving anly one yet to be
traced The gperations by our secur-
ity forces are continuing and sccur-
ity messures have been strengthened.

(¢} and (d) There is no cessstion

of operations agreement with Mixo
rebels

Pam Peromtiages In Usniversity
Examimations

353, Shri Nitiraj Singh Chaudhary:
Shrt G. C. Dixit:

Will the Minuster of Education be
pleased to state:

(a) whether it is a fact that Unl-
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(b) if so, whether students passing
from Umversities flxing a  higher
percentage are not put to disadvant-
age n getung adrnussions in  higher
classes in comparison to those who
pass from umversities where this per-
centage 15 less, and

(¢} remedies proposed to undo this
wrong, which leads to discrimination
and gives undue advantage to one over
the others for no fault of theirs?

The Minwter of Education
Triguna Sem): (a) Yes, Su

(Dr.

{b) Yes, Sir, in certain cases where
the admissions «re made on the basis
of divisions only without tahing into
considerat.on the percentage of marks

() This question has been i'nder
consideration of the Mimmstry of Edu-
cation, University Grants Commission
and the Inter-University Board The
Commssion and the Board have ad-
dressed the Uruversities on the need
for adopting uniform procedure

Naxalbari

*5354 Shri D. C. Sharma:
Shri Skibeshwar Prasa:
Shri Ramavatar EBhasir::
Shri K. M. Madhnkar:

Will the Minister of Home Afiye
be pleased to state

{a) whether the Border Security
Force in Naxalber: area has sealed Its
entire border with Pakistan ana
Nepal to prevent the nmuscreants to
cross over to any foreign country;

td) whether any attempts have been
made by them to cross over; and

{¢) the detailed measures taken in

JULY 5, 1967
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not permiited except on the basis of
valid travel documents and the vigh-
ance on the border of East Pakistan
nas been made more effecive by
establishing additional Border Secu-
nty Posts Formal travel documents
are not required for movement across
the Indo-Nepal border in emse of na-
tionals of the two countries The
State Govcinment are being udvised
10 be vigilant regarding the possbil-
ity of miscreants escaping a.ross the
weider and take appropriate measures
m this 1egard

CLA. Links in West Bengal

*955, Shn E., K. Nayamar; Will the
Minister of Home Affairs be pleused
to state,

{a) whether Government are aware
that the West Bengal Government
have deviucd to set up 8 Special Intel-
hgence Wing of the State Polie to
uneaith CIA lLinks,

(b} whether Government have got
reports that CIA agents are manly
concentrating on the trade unions, uni-
versities, Newspapers and cultural
sections of the Society, and

(e} 1f so, the resction of Govern-
ment in the matter?

The Minister of Home Affalrs (Bhel
¥. B. Chavan): (a) Aceording to the
information furmshed by the Mtate
Government they have no such propo-
gl

{b) Governmen! have seen press re-
ports to thas effect

(c) The Intelligence Bureau had
been asked to make inquiries into the
use of foreign funds in the recent





